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f[THE MINISTER OF FINANCE (SHRI 
H. M. PATEL): (a) State Bank of India has 
reported that on the basis of a departmental 
enquiry conducted by it in the case involving 
withdrawal of Rs. 60 lakhs from its New 
Delhi Parliament Street Branch on 24th May, 
1971, Shri V. P. Malhotra, the then Chief 
Cashier, was dismissed from the service of the 
State Bank of India on the 10th November, 
1972. Also, the two joint custodians of the 
currency chest (Shri H. R. Khanna, Cash 
Accountant and Shri R. p. Batra, Deputy 
Chief Cashier) who were found guilty of 
negligence were punished by way of 
cancellation of two increments. Shri S. C. 
Sinha, Security Officer, was censured and a 
warning was given to Shri Rawail Singh, Dy. 
Head Cashier. 

(b) and (c) State Bank of India has 
reported that Shri V. P. Malho- 

t[ ] English translation. 

tra's son was given an appoint nent as Clerk-
cum-Cashier in the bank with effect from the 
18th May,. 1972 in accordance with the usual 
rules and procedures and after he had 
qualified in the Recruitment Test he~d by the 
bank. 

According to the bank the loan given by it 
to one Shri H. L. Malho-tra, reported to be a 
relation of Shri V. P. Malhotra. was in 
accordance with the Bank's rules and 
procedures under the special scheme for small 
transport operators which falls in the priority 
sector and was given after due examination of 
the viability of the scheme and the integrity of 
the borrower. The bank's records do not, 
however, contain information on the exact 
relationship of Shri H. L. Malhotra with  Shri 
V. P. Malhotra.] 
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Will the Minister of COMMERCE, CIVIL 
SUPPLIES AND COOPERATION be 
pleased to state: 

(a) whether Government have 
examined the report submitted by the 
Indian Management Institute, Ahme 
dabad on the working of the MMTC 
and the STC; and 

(b) if so. what steps Government 
have taken or propose to take to im 
plement the recommendations? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE, CIVIL 
SUPPLIER AND COOPERATION (SHRI 
ARIF BEG): (a) and (b) The recomendations 
made by the Indian Institute of Management, 
Ahmedabad, in regard to the restructuring of 
the STC and MMTC and their subsidiaries are 
being examined at  appropriate levels. 


